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(1) Delay in obtaining the execution reports of Letter Rogatory from various
countries.

(i) Common documents of OC, CWG 2010/ Ministry of Youth Affairs & Sports
were cited in different chargesheets. Accordingly, secondary evidence was
led in the Trial Courts to resolve this difficulty.

(iii) Examination of accused based abroad was a challenge.
(iv) Obtaining permission u/s 6A of Delhi Special Police Establishment (DSPE)

Act delayed the completion of investigation in some cases.

Criteria for identification and development of sportspersons

1274. SHRI KIRANMAY NANDA: Will the Minister of YOUTH AFFAIRS
AND SPORTS be pleased to state:

(@) the criteria for identification and development of athletes and sportspersons
in the country;

(b) the State-wise details of funds allocated for development of sports in the
country during last two years ;

(c) the results achieved thercof, and

(d) the initiative taken or proposed to be taken by Government to improve the
performance of Indian athletes and sportspersons in International sports cvents?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (SHRI SARBANANDA SONOWAL): (a) Sir, Sports Authority of India
(SAD is implementing the following Sports Promotional Scheme for identification
and grooming of sports persons in the age group ranging from 12 to 25 years in
26 sports disciplines:

e National Sports Talent Contest (NSTC)
e Army Boys Sports Company (ABSC)
o SAI Training Centre (STC)

e Special Areca Games (SAG)

e Extension Centres of STC/SAG

e (Centre of Excellence (CoX)

e National Sports Academy (NSA)

The criteria of selection of sports persons under the aforesaid mentioned schemes
include performance in various competitions, medical fitness, battery of tests, etc.
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(b) The Department of Sports releases funds to States mainly under Rajiv Gandhi
Khel Abhiyan (RGKA) which replaced Panchayat Yuva Krida Aur Khel Abhiyan
(PYKKA) in March, 2014.

The State-wise details of funds released under Panchayat Yuva Krida Aur Khel
Abhiyan (PYKKA) during 2013-14 are given in the Statement-I (See below).

The State-wise details of funds released under RGKA during 2014-15 for
competitions are g in the Statement-II (See below).

Due to non-availability of convergence of funds and State component, funds
could not be released during 2014-15 under RGKA for creation of infrastructure.

(c) 57839 Playfields have been developed in village and Block Panchayats as on
date. 2021340 and 2908120 number of participants have taken part in the competition
during the years 2013-14 and 2014-15 respectively.

(d) To improve the performance of Indian athletes in International events,
Government is supplementing the efforts of National Sports Federations (NSFs) by
providing financial assistance under the Assistance to NSFs Scheme for various
activities including training of sportspersons, purchase of equipment, national camps,
engagement of foreign coaches, holding of International tournaments, etc. All requisite
support is provided in the form of food supplements, equipment, foreign exposure,
training, etc to the medal prospects for Rio Olympics under Target Olympic Podium
Scheme (TOPS) of National Sports Development Fund (NSDF).

Statement-1

The state-wise details of funds released under PYKKA during 2013-14

(} in crore)

S1.No. Name of the States/UTs 2013-14

Infrastructure Competition  Total

1 2 3 4 5
1. Andhra Pradesh 7.27 7.27
2. Arunachal Pradesh 0 0
3. Assam 0 0
4. Bihar 0 0

5. Chhattisgarh 0 0
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1 2 3 4 5
6. Goa 0 0
7. Gujarat 0 0
8. Haryana 334 1.81 5.15
9. Himachal Pradesh 2.99 0.83 3.82
10.  Jammu and Kashmir 0 0
11.  Jharkhand 0 0
12.  Karnataka 10.2 2.86 13.06
13.  Kerala 0 0
14. Madhya Pradesh 32.55 4.65 372
15.  Maharashtra 0 0
16.  Manipur 0 0
17. Meghalaya 0.44 0.11 0.55
18.  Mizoram 4.1 0.81 491
19. Nagaland 6 6
20.  Odisha 7.53 0.27 7.8
21.  Punjab 0 1.58 1.58
22.  Rajasthan 0 0
23.  Sikkim 0.79 0.79
24, Tamil Nadu 6.58 8.89 15.47
25.  Tripura 43 0.91 5.21
26.  Uttar Pradesh 4.92 1.15 6.07
27.  Uttarakhand 22.84 12 24.04
28.  West Bengal 0 0
UTs 0
29. A & N Islands 0 0
30.  Chandigarh 0 0
31. Daman and Diu 0 0
32.  Lakshadweep 0 0
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1 2 3 4 5

33.  Puducherry 0 0
NSDF PYKKA 0 0
ToraL 113.85 25.07 138.92
National Level Competitions 0 2.5 2.5

released to SAI

Grant to NYKS to hold Rural 0 0 0
and Inter-School competitions

TotaL 113.85 27.57 141.42




Statement-11

The state-wise details of funds released under RGKA during 2014-15 for competitions

(Amount in )

S1. No. States/UTs HRSF Rural National Women NEG LWE Total
1. Andhra Pradesh 3.05,61,024 3,05,61,024
2. Arunachal Pradesh 68.00,000 68,00,000
3. Assam 1,27,00,000 1,27,00,000
4. Gujarat 4,46,00,000 25,50,000 1,12,20,000 5,83,70,000
5. Haryana 2,16,55,227 25,50,000 63,17,091 3,05,22,318
6.  Himachal Pradesh 1,49,00,000 30,60,000 1,79,60,000
7. Jammu and Kashmir 79,58,700 33,066,000 1,13,24,700
8. Jharkhand 25,50,000 25,50,000
9.  Karnataka 4,12,56,993 76,50,000 1,01,50,000 5,90,56,993
10. Kerala 3,69,09,356 47,60,000 4,16,69,356
11. Maharashtra 3,61,47,219 17,00,000 98.89,437 41,00,000  5,18,36,656
12. Madhya Pradesh 5,48,30,602 51,00,000 1,60,65,039 1,25,00,000  8,84,95,641
13.  Manipur 93,20,470 30,60,000 18,00,000 1,41,80,470
14,  Meghalaya 61,58,875 7,50,000 29,80,000 98,88,875
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15. Mizoram 99,12,050 18,13,333 16,00,000 1,33,25,383
16.  Odisha 4,69,60,000 4,69,60,000
17.  Punjab 2,74,00,000 74,80,000 3.48,80,000
18.  Sikkim 52,60,000 8,00,000 60,60,000
19. Telangana 4,97,00,000 34,00,000 2,29,00,000  7,60,00,000
20.  Tripura 1,01,36,304 27,20,000 16,00,000 1,44,56,304
21.  Uttrakhand 1,45,20,170 24,58,333 1,69,78,503
22.  Uttar Pradesh 12,93,15,574 31,60,000 13,24,75,574
23. West Bengal 4,46,35,703 64,60,000 5,10,95,703

Totar 1,27,00,000 64,21,38,267  2,89,00,000 9,29,69,233 87.80,000  4,26,60,000 82,81,47,500
24.  SAI 82,00,000 82,00,000

TotaL 83,63.47,500
25. MD RGKA (A&P) 20,65,130

TotaL 83.84,12,630

O SUDMSUY UBJIAY

[S10T “Toquaoa( 6]

68T SUOISING) PaddvIsiy)



